Advocates are requested to supply paper books and interim/final orders
passed by this Hon’ble Court along with fresh status in the cases mentioned in the

list to Reconstruction Cell with in a period of 15 days.

SR. NO. CASE TYPE CASE NO CASE YEAR
1. FAO 3 1994
2. FAO 4 1994
3. FAO 78 1994
4. FAO 162 1994
5. FAO 188 1994
6. FAO 256 1994
7. FAO 287 1994
8. FAO 288 1994
9. FAO 290 1994
10. FAO 307 1994
11. FAO 335 1994
12. FAO 351 1994
13. FAO 454 1994
14. FAO 468 1994
15. FAO 473 1994
16. FAO 516 1994
17. FAO 594 1994
18. FAO 605 1994
19. FAO 650 1994
20. FAO 658 1994
21. FAO 728 1994
22. FAO 747 1994
23. FAO 826 1994
24. FAO 866 1994
25. FAO 906 1994
26. FAO 912 1994
27. FAO 938 1994




28. FAO 939 1994
29. FAO 940 1994
30. FAO 941 1994
31. FAO 967 1994
32. FAO 968 1994
33. FAO 979 1994
34. FAO 982 1994
35. FAO 1073 1994
36. FAO 1224 1994
37. FAO 1258 1994
38. FAO 1265 1994
39. FAO 1267 1994
40. FAO 1327 1994
41. FAO 1328 1994
42. FAO 1428 1994
43. FAO 1459 1994
44, FAO 1476 1994
45, FAO 1488 1994
46. FAO 1495 1994
47. FAO 1626 1994
48. FAO 1627 1994
49. FAO 1628 1994
50. FAO 1671 1994
51. FAO 1674 1994
52. FAO 1675 1994
53. FAO 1676 1994
54. FAO 1677 1994
55. FAO 1698 1994
56. FAO 1709 1994
57. FAO 1777 1994
58. FAO 1812 1994
59. FAO 1813 1994
60. FAO 1819 1994




61. FAO 1845 1994
62. FAO 1865 1994
63. FAO 1866 1994
64. FAO 1962 1994
65. FAO 1964 1994
66. FAO 2057 1994
67. FAO 2063 1994
68. FAO 2068 1994
69. FAO 2069 1994
70. FAO 2070 1994
71. FAO 2143 1994
72. FAO 2158 1994
73. FAO 2162 1994
74. FAO 2184 1994
75. FAO 2197 1994
76. FAO 2232 1994
77. FAO 2263 1994
78. FAO 2311 1994
79. FAO 2352 1994
80. FAO 2418 1994
81. FAO 2453 1994
82. FAO 2457 1994
83. FAO 2469 1994
84. FAO 2509 1994
85. FAO 2709 1994
86. FAO 2710 1994
87. FAO 2711 1994
88. FAO 2712 1994
Sd/-

Assistant Registrar
(Judicial)




